{ IN THE CENTRAL AIIVIINISTRATIVL TRIBUNALHYDERABED BENCH AT HYUERABAD

O.A.NO. 1338/95
, Date of Orders3-3-1998
Betweens

Gunishranjan Pal. .e Applicant.
and o |
1. Unidm of India, rep. by its
Secretary, Ministry of Defence,
Sena Bhavan, New Delhi-1.

2. The Director General of EME,-
Army Head (Quarters, DHQ Post,
New mlhi .

3. The Commandant, Military College of EME,
Secunderabad-015.
4, The Secretary, UPSC, New Delhi~ll,
' .. Respondents.
For the applicantiMr, K.Sudhakar Reddy@ advocate
For the Respondentss Mr. N,V.Ramana, Addl.CGSC.

CORAM3s . : ,
THE HON®BLE MR.A.V.HARLDASAN : VICE CHAIRMAN(ERNAKULAM BENCH)

THE HON®'BLE MR.H.RAJENDRA PRASAD $ MEMBER(ADMN)
” : : .
The Tribunal made the following Ordersz=-

Mr.K.Sudhakar Reddy, learned counsel for the
applicant states that the spplication having become infructuous
is net pressed. ' ' _

Hence the applicatibn is dismissed as not pressed
without any order.
' MX, E.RajeSWar Rao for the respondents present

fﬂ/

Deputy Registrar

To

i.The Secretary, Union of India, Ministry of Defence, "
Sena Bhavan, New Delhi-l.

2. The Directoxr General of EME, Army Head Quarters,
DHO Post, New Delhi.

3. The Commandant, Military College of EME, Secunderabad~15.
4. The Secretary, UPSC, New Delhi-1l,

5« One copy to Mr.K.Sudhakar Reddy, Advocate, CAT.Hyda

6. One copy to Mr,V.Rajeswar Rao, Addl ,CGSC, CAT, Hyd.

7: One spare COpPYe.
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THE HON'SLE MR.JUSTICE PV HeotQas oo
‘ VICE-CHATRMAN (Erualudonbec,
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THE 'HON'SLE MR.H.KAJENDEA PRASADzM(2)
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Adnitted apd Interim directions
Issued, ‘

Allqwed

Disposed of Y¥ith dir?ction
Diémissed.
Dismissed as witthdrawn
Dismissed for fault#
Orderéd/Reject e

No- order as t0O costs.
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